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Criminal Appeal  No(s).  5319/2025

RAHUL GANDHI                                       Appellant(s)

                                VERSUS

STATE OF U.P. & ANR.                               Respondent(s)

WITH
IA Nos.288305/2026 & IA No.288306/2026 in Crl.A. No. 5535/2025 (II-
D)

Date : 07-10-2026 These applications were mentioned today.

CORAM :  HON'BLE MR. JUSTICE M.M. SUNDRESH
         HON'BLE  MR. JUSTICE PRASANNA B. VARALE

For Appellant(s) : Ms. Maulshree Pathak- 3681, AOR

                   Mr. Prasanna S.- 2919, AOR
                   
For Respondent(s) : Dr. A.M. Singhvi, Sr. Adv.(mentioned by)

Mr. Ajay Kumar Talesara-1432,AOR 

                   Mr. Shaurya Sahay- 3311 , AOR

                   Ms. Anasuya Choudhury- 3403, AOR
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

IA Nos.288305/2026 & IA No.288306/2026 in Crl.A. No. 5535/2025:

No orders.
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